5083 Re: Motion BHADRA 7, 1881
for Adjournment
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Mr, Spesker: Will the hon. Membar
kindly keep out of the House today”

(Shri P N Singh then left the
House)

Shri 8 M. Banerjes (Xanpur)
rase—(Interruptions )

Mr. Speaker: Shn Banerjee will
keep out of the House for the day

(Shr: S M Banerjee then left the
House)

Shri Jagdish Awasthi (Bilhaur)
rose—

Mr. Speaker: Shn Awasthi  will
keep out of the House for the day
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(Shre Jagdish Awasth: then left the
House)
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Mr Speaker: Orde:, order [ will
ssk him also to keep out of the House
for the day I will be rigorously
enforcing my order Hon Members
ought not to interfere with my order
ke thas (Interruptions )
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Rajs Mahendra Pratap (Mathura)
1 had promised my friends that I
would walk out and so I am walking
out. This question is between the
Prime Minister and me because
Allahabad and Braj had suffered

{Raja Mahendra Pratap then left
the House).
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(SAKA) Papers Laid on the so84
Table
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There 1s no point of order.. . (In-
terruptions) I have told him 1 have
heard him sufficiently There is no
point of order In the first instance,
they say thus They take exception
to it saying they want to raise a point
of order. It is only a method of
getting an opportunity to say what
they want to say and to make the
House hear what they want to say.
It 1s open to me in such cases to say
that there is no point of order. There
18 no meaning in the point of order.
Papers to be laid on the Table

12.68 hrs.

PAPERS LAID ON THR TABLEB

AnNuaL RerorT OF DamMoDArR VaLrLsy
COI?ORA']'I’ON

The Minister of Irrigation and
Power (Hafis Mohammad Ibrahim):
1 beg to lay on the Table, under sub-
section (5) of section 45 of the
Damodar Valley Corporation Aet
1948, a copy of the Annual Report of
the Damodar Valley Corporation for
the year 19§7-58 along with the
Audited Accounts [Placed in Lib-
rary. See No LT-1574/39)

ANNuAL Rrrokr oF Namionar Co-
OPERATIVF AND WAREHOUSING Boame

The Deputy Minister of Communily
Development and Co-operation (Shed
B. 8. Murthy): I beg to lay on the
Table, under sub-section (3) of Seec-
tion 15 and sub-section (4) of Sectiom
417 of the Agricultural Produce (De-
velopment and Warehousing) Corpo-
rations Act, 1956, a copy of Annus
Report of the National Co-operative
Development and Warehousing Board
for the year 1957-58 along with the
Audited Accounts for the years 1009-
57 and 1987-88. ([Placed in .,
See No LT-1878/00) Ubrerw.





